
GOVERNMENT OF INDIA

MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

RAJYA SABHA

STARRED QUESTION NO. 166

TO BE ANSWERED ON 04TH AUGUST, 2026

ANTYODAYA ANNA YOJANA

166 PROF. MANOJ KUMAR JHA:

Will the Minister of Consumer Affairs , Food and Public Distribution be pleased to state:

(a) total number of beneficiaries currently covered under the Antyodaya Anna Yojana (AAY)

category of the National Food Security Act, 2013, State-wise;

(b) number of AAY households with five or more members, State-wise, who currently receive the

fiat 35 kg per household per month entitlement;

(c) number of AAY households that would receive less than 35 kg per month under the proposed 7

kg per person per month formula proposed in the draft National Food Security (Amendment) Bill,

2026; and

(d) whether any nutritional impact assessment has been carried out before proposing this change, if

so, the agency name?

ANSWER

MINISTER OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION AND MINISTRY

OF NEW AND RENEWABLE ENERGY AND MINISTRY OF EDUCATION

(SHRI PRALHAD JOSHI)

(a) to (d): A Statement is laid on the table of the House.



STATEMENT REFERRED TO IN REPLY TO PARTS (a) to (d) OF STARRED

QUESTION NO. 166 DUE FOR ANSWER ON 04.08.2026 IN THE RAJYA SABHA.

(a) A statement indicating State/UT-wise number of persons presently covered under the

Antyodaya Anna Yojana (AAY) is at Annexu re-I.

(b) At present, 35 kg of foodgrains per households per month are being distributed to atI the

identified AAY households. A Statement indicating the number of households having five or more

members is at Annexu re-II.

(c) As per the draft National Food Security (Amendment) Bill, 2026, the entitlement of AAY

households with less than 5 members would receive less than 35 kg per month due to proposed 7

kg per person per month formula. At present, 1,72,48,429 households have less than five members

in the households.

(d) The draft National Food Security (Amendment) Bill, 2026 has been formulated on nutritional

norms after taking into consideration the Dietary Guidelines for Indians, 2024 issued by the

ICVIR–National Institute of Nutrition and the findings of the Household Consumption Expenditure

Survey, 2023–24 conducted by the Ministry of Statistics and Programme Implementation.

#####



Annexure-I

ANNEXURE REFERRED TO IN REPLY TO PART (a) of STARRED QUESTION NO. 166
DUE FOR ANSWER ON 04.08.2026 IN THE RAJYA SABHA.

State-wise details of number of persons presently covered under the Antyodaya Anna Yojana

(AAY)
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Annexu re-II

ANNEXURE REFERRED TO IN REPLY TO PART (b) of STARRED QUESTION NO'. 166
DUE FOR ANSWER ON 04.08.2026 IN THE RAJVA SABHA.

State-wise details of numbers of AAY households having 5 or more members
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